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- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD

0.,A ,ND,435/97
Betwesn: Dt. of Order:15.4.,97-
Shankar
. sesApplicant.
And . .

1« The Scientific Adviser to ths Min, of Defence,
Sena Bhauan, New Dalhi.

24 Tha Diractor, Defence Elsctronics Research Laboratory,
Chandrayanagubta, Hyderabad.

3. The Medical Officer, M.I.Room, Befénce Elactronics
Research Laboratory, Chan@rayan@gutta, @yderabadq

oesRespondent s
Counsel for the Appliecants H Mr.N.Rammohan Rao, hdvocate,CAT.
Counaal foar the Respondents ; Mz .X.Ramulu
CORAM:
THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)
THE HON'BLE SHRI B.5.JA1 PARAMESHWAR ¢ MEMBER (J)

THE TRIBUNAL MADE THE FOLLOJING ORDER:”

Heard Shri Shiva for Shri N.ﬁam Mohan Raoc for the applicanty
Nons for the respondents, The applicant was sought to be retired on
supernnuation at ths age of 5B years by the impugnad ordarNo.0OBRL/
Estt/413600 dt,12.2.97 and dt.17.2.97+ The applicant submits that
he is entitled to be continued upto the-age of 60 years being a
Group-0 official in sccordance with the SRO 166 dt.12.7.95¢
2 . Under the circumstances, we feel .that the Pollowing interim
order is justified:~

The applicant if he succeeds in this 0.A. should be desmed

have besen continued from the date of attaining the age of

Superannuation viz., 58 and on that basis be is entitled

for all benefits as- if he waas a Group~D servant of the

said organisation even if he is retieed -at the age of 58

in accordance with the impugned order..
3 List after 6 weeks. Reply in ths m anwhiles

DEPUTY REGISTRAR(J)




002’.

Copy to:

1. Tha Scisntific Ad.iser to the Min, of Defance,
Sena Bhavan, Nauw U’E‘Blhi.

2, The Director, Defence Elsctrdodcs Research Laboratory,
Chandrayanagutta, Hydsrabad,

34 The Medical Officer, M.I.0om, Defence Electronics
Research lLaboratory, Chandrayanagutta, Hyderabad.

4. Ons copy té Mr.N.Rama Mohan ﬁao, Adoccate,CAT,Hyderabad.,

5, One copy to Mr.K.Ramulu, Add).CGSC,CAT,Hyderabads

-z

6+ One duplicate copy.
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